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Notes of The
Registry

Order of The Tribunal

Heard Ld. Counsels for the applicant and
respondents. Applicant's counsel submitted
that the applicant has already got the relief
and the amount recovered has been given
back to the applicant. Respondents' counsel
submitted that the prayer of the applicant not
been accepted. However, he has been given
the benefit as per the exiting rules.

In view of the above submissions, the O.A. is
disposed of being infructuous.

Copy of the order to Ld. Counsels for both the
sides.

( GOKUL CHANDRA PATI)
MEMBER (A)
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